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A!.l ths Dts&ist and:Sessions,Ju@,

Mjasthan.

$ub.i Regnrding withdravral.of directioru relsing to Aotion Fl*n ofthE YIs,Fhas*.

Ref.,: This,,,office letter No,1807 dated I I ..08,2,026.

Sir,

With reference to above oited,spbjec& I, am under dirpction to inform ttrat lhe

letter.No, 180? dated I 1.08.2026 regarding Action Flan Phqse VIs for dlsposal. of
targeted cases is hereby withdrawn.

You are rcguested to aommunicate the same to all the dllieers of the,

Judgeship.

Yours sincerely


